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PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Comporate Persons) Regulations, 2016)

DK i " N ON C » DRS O
RO SAL DESIGNS PRIV2 VITED
RELEVANT PARTICULARS
1.|Name of Corporate Debtor ROHIT BAL DESIGNS PRIVATE LIMITED
2. | Date of incorporation of Corporate Debtor 26/03/1999
3 | Authority under which Corporate Debtor is RoC-Delhi
" |incorporated / registered -
o Corpocaie iaentity No. ¢ Limited Liabilty _ _ TU18101DL1999PTC099036
Identficabon No. of corporate debtor T
5. | Address of the registered office and principal C-328, 1st Fioor, Defence Colony,
ofice (if any) of corporate debtor New Delhi-110024
6. Insolvency commencement date in respectof | 16/10/2019 (Copyofthe orderreceivedon ||
corporate debtor 211012019)
1. |Estimated date of closure of insolvency resolution |13/04/2020 (180 dafs from the Insoivency
process Commencement dale)

& [Name and Registration number of the insolvency | Name: Amarpal
professional acting as interim resolution professional |IBBI Registration Number: IBBI/IPA-001/IF-
PO1584/2018-2019/12411
¢ | Address and emall of the interim resolution 401, 4th Floor, DDA Build
professional, as registered with the board

aing -2, District Centre,
Janakpuri, New Delhi - 110058
Emall id: amarpal@icai.org
10.| Address and e-mail to be used for comespondence B-96, 2nd Floor, Udyog Vihar Phass - 5,

with the interim resolution professional Gurugram, Haryana - 122016
s Email Id: ip.rohitbal@gmail.com
|11.| Last date for submission of ciaims 04/11/2019 =
12| Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the interim
resolution professional

13.|Names of insolvency professionals identified to act | NA
as authonsed Representative of creditors in a class

|_|(three names for each diass)
14.|(a) Relevant forms and a)Weblink:hlips:Mbbi.gov.imhorne!downloads
{bg Details of authorized representatives are b) Physical Add.: 401, 4th Floor, DDA Building-2,
available at: District Centre, Janakpuri, New Delhi - 110058

Notice s hereby given that the National Company Law Tribunal has ordered the commencement of a
mmomteinsolv];r?cn;emsolulion process of ROHIT BAL DESIGNS PRIVATE LIMITED on 16/10/2019,

llors of ROHIT BAL DESIGNS PRIVATE LIMITED are hereby callad upon to submit thelr claims
m g?;ll'[?:?rbe{om 04/11/2019 to the interim resolution professional at the address mentioned against
entry No. 10,

The financial creditors shall submilt their claims with proof by electronic means only. Al other creditors ma _
submit the claims with proof in person, by post or by electronic means,

Submisslon of false or misleading proofs of claim shall attract penalties.

tration No. : IBBUIPA-0011P-PO158412018.2019/1 4 11
Date: 21/10/2019 e e oty o Foba ] Designs Privale Limited
(Place: New Delhi

Interim Resolution Professional




